IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :06-03-2025
Date 06.03.2025
S50 Dealin
N i i .
ame of the Applicant Applied Sectio
For
- COURT gijer
7/2025|06.03.2025 | o0, |[PUSPAMITRA MOHAPATRA c.o. NO. 2| 054 03. [BAIL-1
OLD
03
N COURT gijer
8/2025(06.03.2025 11703 /2024 |K SAHOO c.o. NO. 2 |Jioc_o4e
OLD
03
- COURT gijer
9/202506.03.2025 |00 oo |B DAS C.0. NO. 2 )05 o4
OLD
04
N COURT giger
0/202506.03.2025 |0 J0,o  |GR PATRA c.o. NO. 2 | 05i 5. [BAIL-2
OLD
04
BLAPL- COURT giier
1/202506.03.2025 |00 o [P SETHY c.o. NO. 2| 0% g5 [BAIL-1
OLD
04
N COURT giger
2/202506.03.2025 |0 o |L ACHART C.0. NO. 2 | 0ot o3e
OLD
04
N COURT giier
3/202506.03.2025 [/ oo MR SAHOO C.0. NO. 2 |)0oc_o4e
OLD
04
- COURT giger
4/2025/06.03.2025 70 o R SETHI c.o. NO. 2 | 0ot o5e
OLD
04
N COURT giger
5/202506.03.2025 /0 0 . |R SETHI C.0. NO. 2 |,0oc_o4e
OLD
04
— COURT gijer
6/2025/06.03.2025 0 S o R SETHI c.o. NO. 2 | 0ot o5e
oD |,




COURT

Order

BLAPL- Dtd.
7/202506.03.2025 |00, [R SETHI NO. 2 |jo o o5 [BAIL-1
OLD
04
BLAPL- COURT gijer
8/2025|06.03.2025 1177/2025 R SETHI NO. 2|0 e 03—
OLD
04
BLAPL- COURT giier
9/2025(06.03.2025 939/2025 S BISWAL NO. 2 2025-03— BAIL-2
OLD
04
BLAPL- COURT gijer
1/2025/06.03.2025 | "Fn7 0,5 |G SAHOO NO. 2\ 000 o3e
OLD
04
BLAPL- COURT giier
2/202506.03.2025 |00 o5 |G SAHOO NO. 2 |jooc o5 [BAIL-2
OLD
04
BLAPL- COURT giier
3/2025/06.03.2025 | ' )0 o R SETHI NO. 2 |jo e _g3_ [BAIL-2
OLD
04
BLAPL- COURT gijer
8/2025/06.03.2025 | oo, 0,5 BB ROUT NO. 2 | ¢ g3 |BAIL-1
OLD
04
BLAPL- COURT giger
9/2025(06.03.2025 1485/2025 BK PANDA NO. 2 2025-03—
OLD
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
8/202506.03.2025 |, 10 505, M-R-RAUTRAY ggb 2 15025-03= | (DIVIS]
05 BENCH-
Order
WP (C) - COURT |Dtd. WRIT
5/2025106.03.2025  |5439/505 [MADAN DAS NO. 6 |2025-03- |BRANCH-
05
Order
BLAPL- COURT |Dtd.
7/202506.03.2025 | /0,05, |SUKUMAR GOURAB No. & 12025-03-
05
Order
BLAPL- COURT |Dtd.
8/2025106.03.2025 | 5 )" 50,, [(PIBAKAR SAMAL NO. 6 |2025-03-
05
Order
BLAPL- COURT |Dtd.
2/202506.03.2025 | So0 05, |SURESH KU SUNDARA No. & 12025-03-
05
Order
BLAPL- COURT
3/2025/06.03.2025 | 505", ,, |SURESH KU SUNDARA No. ¢ [Ptd- BAIL-2

2025-03-




05

Order
BLAPL- COURT |Dtd.
4/2025(06.03.2025 [ 0070 M NAYAK co e s
05
Order
WP (C) - COURT |Dtd. WRIT
5/2025106.03.2025  |g)c, 50,5 (P C DAS 2 NO. 6|2025-03- |BRANCH-
05
Order
WP (C) - COURT |Dtd. WRIT
6/2025(06.03.2025 S o170 M R BARIK T e s lemanc.
03
Order
WP (C) - COURT |Dtd. WRIT
8/202506.03.2025  |gco0) 50,5 M R BARIK NO. 6|2025-03- |BRANCH-
03
Order
WP (C) - COURT |Dtd. WRIT
1/2025106.03.2025 5397/2025 RADHA MOHAN NAYAK NO. 6 12025-03- |BRANCH-
03
Order
BLAPL- COURT |Dtd.
2/2025(06.03.2025 | Jo 00 [B. N. SAHU el e
25
CRLMC- COURT gijer
5/2025106.03.2025 754/2025 BRAHMANANDA SAHOO NO. 2025-04-
15
07
Order
COURT
WP (C) - Dtd. WRIT
7/2025106.03.2025 5737/2025 DILLIP SAMAL Tg. 2025-03- |BRANCH-
03
Order
COURT
WP (C) - Dtd. WRIT
0/2025106.03.2025 5730/2025 DILLIP SAMAL NO. 2025-03— | BRANCH-
15
03
Order WRIT
COURT
WP (C) - Dtd. BRANCH
1/2025/06.03.2025 5718/2025 SUSANTA KUMAR LENKA Tg. 2025-03- (DIVIS]
03 BENCH-1
Order
5/202506.03.2025 |["E(C)~ JADUNATH PRADHAN ESURT Dtd. WRIT
T 5330/2025 12' 2025-03- |BRANCH-
04
BLAPL- COURT giger
8/2025(06.03.2025 1499/2025 T R DAS NO. 2025-03—
12
04
Order
COURT
WP (C) - Dtd. WRIT
9/2025(06.03.2025 |5 000> M NAYAK NO.  |oced 1o |mmanch.
22
31
ABLAPL- COURT |Order
0/2025(06.03.2025 28207 T K DAs Coon [ BATIL-1




2025-03-
24
Order
COURT
CRLA- Dtd. CRIMINZ
1/2025|06.03.2025 | 0" o |P K JENA NO. 2 (5505 1o |appEAL
OLD
31
S COURT gijer
4/2025|06.03.2025 |37, 00,00, |S K NAYAK NO. 2 |30 _o3-
OLD
03
Order WRIT
COURT
WP (C) - Dtd. BRANCH
6/2025|06.03.2025 |2 70 ., B BEHERA ggb 2 12025-03- | (DIVIS]
04 BENCH-2
Order
COURT
WP (C) - Dtd. WRIT
8/2025|06.03.2025 | Soo 00, 0., [K K JENA NO. 2|, o8 0a- |srancH-
OLD
04
Order
COURT
WP (C) - Dtd. WRIT
0/202506.03.2025 |0 - - o |K K JENA NO. 2 |hooe 03— |BRANCH-
OLD
04
S COURT giier
1/2025|06.03.2025 57187/2024 B K SWAIN NO. 2025-03-
20
19
Order
COURT
WP (C) - Dtd. WRIT
2/2025|06.03.2025 |1 o) 0o |[K K JENA NO. | 055 03— |BRANCH-
20
04
Order
4/202506.03.2025 ["2(C)- SANDIPANI NAYAK EgURT prd. WRIT
T 30362/2024 5o |2025-03- |BRANCH-
03
e (C) COURT giier
5/2025|06.03.2025 |co0%, 0, |A K PANDA NO. | e 03—
20
03
WP (C) - COURT gijer WRIT
8/202506.03.2025 | ._.0 oo, [BIJAYA KUMAR BEHERA 1 28- 2025-03- |BRANCH-
03
Order
0/202506.03.2025 ["F(C)- LAGNAJTT PATTNATK ESURT ptd. WRIT
T 4141/2025 20' 2025-03- |BRANCH-
03
Order
COURT
WP (C) - Dtd. WRIT
3/202506.03.2025 |1 - .o K K JENA NO. | ooe 03~ |BRANCH-
20
04
Order
COURT
WP (C) - Dtd. WRIT
4/2025|06.03.2025 |0 0% 0. |B R SETH NO. | 055 03— |BRANCH-
20
03
5/2025(06.03.2025 [WP(C) - K K JENA (COURT |Order WRIT




1380/2025 NO. Dtd. BRANCH-
20 2025-03-
04
Order
COURT
WP (C) - Dtd. WRIT
6/2025(06.03.2025 138872025 K K JENA NO. 2025-03— |BRANCH-
20
04
S COURT giier
8/2025(06.03.2025 1408/2025 & K JENA NO. 2025-03-
20
04
S COURT giier
9/2025(06.03.2025 1410/2025 & K JENA NO. 2025-03-
20
04
S COURT giier
0/2025|06.03.2025 1418/2025 K K JENA NO. 2025-03-
20
04
Order
COURT
WP (C) - Dtd. WRIT
1/2025(06.03.2025 1512/2025 & K JENA NO.  1,025.03- |BRANCH-
20
04
Order
COURT
WP (C) - Dtd. WRIT
3/2025(06.03.2025 1539/2025 [K K JENA NO. 2025-03- |BRANCH-
20
04
Order
COURT
WP (C) - Dtd. WRIT
4/2025(06.03.2025 1810/2025 [K K JENA NO. 2025-03- |BRANCH-
20
04
. COURT gijer
5/2025(06.03.2025 5742/2025 |5 K MISHRA NO. 2 ) oe_g3-
OLD
03
Order
COURT
WP (C) - Dtd. WRIT
6/2025(06.03.2025 3030/2025 |F K DAS NO. 2 | oc 03— |BRANCH-
OLD
04
WP (C) - COURT gijer WRIT
8/2025(06.03.2025 4881,/2025 ANUP KUMAR MOHAPATRA NO. 2 1,055 03- |BRANCH-
OLD
04
- COURT giger
0/2025(06.03.2025 5237 /2025 |SUBRAT KUMAR NANDA NO. 2 0 e _g3-
OLD
04
Order
COURT
WP (C) - Dtd. WRIT
3/2025(06.03.2025 32338/2024 |5 K SAHOO NO. 2 1,055 03— |BRANCH-
OLD
03
Order WRIT
COURT
WP (C) - Dtd. BRANCH
6/202506.03.2025 ;0525 505, |S K RATH ggb 212025-03- |(DIVIS
03 BENCH-:




COURT

Order

CRLMC- btd.
8/2025/06.03.2025 |0 00 ,o B SAHOO NO.  15025-04-
15
07
Order WRIT
COURT
WP (C) - Dtd. BRANCH
1/2025(06.03.2025 495272025 M K NAYAK ?2- 2025-03- |(DIVIS]
03 BENCH-_
Order
COURT
WP (C) - Dtd. WRIT
3/2025(06.03.2025 572472025 M R ROUTRAY Tg- 2025-03— |BRANCH-
03
Order WRIT
COURT
WP (C) - Dtd. BRANCH
5/2025/06.03.2025 6101/2025 [P X MOHANTY Ifg 2025-03- | (DIVIS]
03 BENCH-Z
Order
WP (C) - COURT |Dtd. WRIT
6/2025106.03.2025 33002/2024 B K SINGH NO. 9 /2025-03- |BRANCH-
21
Order
WP (C) - COURT |Dtd.
7/2025106.03.2025 24591/2024 S K SAHOO NO. 9 |2025-03-
03
Order
CRLREV- COURT |Dtd.
8/2025/06.03.2025 710/2024 |5 K SRHOO NO. 9 12025-02-
19
CMAPL- COURT giger
0/2025/06.03.2025 166/2024 | SAHOO NO. 2025-03-
15
03
Order
COURT
CRLREV- Dtd. CRIMIN?
2/2025/06.03.2025 342025 D P DASH NO. 2025-03- |[REVISIC
15
03
. COURT giger
3/2025(06.03.2025 1302/2024 J PRADHAN NO. 9999-12—
20
31
Order
CRLREV- COURT |Dtd.
5/2025/06.03.2025 51/2025 B.K. SWAIN NO. 6 12025-03-
20
Order
CRLREV- COURT |Dtd. CRIMIN?
0/20251(06.03.2025 340/2021 K C PANDA NO. 6 12025-03- |REVISIC
04
Order
WP (C) - COURT |Dtd.
1/2025/06.03.2025 5408/2025 M R SAHOO NO. 6 12025-03—
03
Order
WP (C) - COURT WRIT
2/2025|06.03.2025 4283/2024 |1 ROUTRAY NO. ¢ |Ptd- BRANCH-

2025-03-




04

Order
WP (C) - COURT |Dtd. WRIT
3/2025(06.03.2025 5413/2025 M R SAHOO NO. € 12025-03- |BRANCH-
03
Order
WP (C) - COURT |Dtd. WRIT
4/2025106.03.2025 |, 05750, |F BEHERA NO. 6|2025-03- |BRANCH-
04
Order
WP (C) - COURT |Dtd. WRIT
6/2025(06.03.2025 4283/2024 P BEHERA NO. 6 12025-03- |BRANCH-
04
Order
WP (C) - COURT |Dtd. WRIT
7/2025106.03.2025 6240/2025 SARAJ KUMAR PARIDA NO. 6 12025-03- |BRANCH-
04
Order
CRLREV- COURT |Dtd.
8/2025(06.03.2025 84/2024 R R NAYAK NO. 6 12025-03—
04
Order
WP (C) - COURT |Dtd. WRIT
9/2025(06.03.2025 1282/2025 S B UDGATA NO. 312025-04- |BRANCH-
03
Order
WP (C) - COURT |Dtd.
0/2025106.03.2025 33014/2024 GOPAL KRISHNA BEHERA NO. 6 12025-03-
10
Order WRIT
WP (C) - COURT |Dtd. BRANCH
2/2025106.03.2025 6175/2025 GANESH CHANDRA JENA NO. 6 12025-03- (DIVIS]
04 BENCH-~
Order
CRLA- COURT |Dtd. CRIMIN?
3/202506.03.2025 1545 /5054 I+ B- KAR NO. 6 |2025-03- |APPEAL
04
Order
WP (C) - COURT |Dtd.
4/2025(06.03.2025 4933/2025 K C SAMAL NO. 6 12025-04-
23
Order
WP (C) - COURT |Dtd.
5/2025(06.03.2025 29429/2024 S K BEHERA NO. 6 12025-02-
13
Order
CRLA- COURT |Dtd. CRIMIN?
6/202506.03.2025 1344 5054 |J- B+ KAR NO. 6 |2025-03- |APPFAL
04
Order
WP (C) - COURT |Dtd. WRIT
7/2025106.03.2025 29779/2024 SANTOSH KUMAR NANDA NO. 6 12025-01- |BRANCH-
02
RPFAM- COURT |[Order FIRST
8/2025(06.03.2025 88/2024 A. K. SARANGI NO. 6 Dtd. APPEAL




2025-03-
04
Order
WP (C) - COURT |Dtd.
9/2025(06.03.2025 27072/2024 A K MOHANTY NO. 6 12025-02-
20
Order
WP (C) - COURT |Dtd. WRIT
0/2025]06.03.2025 1o 50,5 (G. Do MALLICK NO. 612025-02- |BRANCH-
24
Order
WP (C) - COURT |Dtd. WRIT
1/2025/06.03.2025  Jooc0 50,5 B. BEHERA NO. € 12025-03- |BRANCH-
04
CRLMC- COURT giger
2/2025|06.03.2025 42772024 M R ROUTRAY NO.  |,005-03-
15
04
Order
COURT
WP (C) - Dtd. WRIT
3/2025/06.03.2025 oo 50,5 (S. C. DAS NO.  15025-03- |BRANCH-
15
04
— COURT giger
4/2025|06.03.2025 47362024 |0 PRADHAN NO. 2025-03-
12
25
Order
COURT
WP (C) - Dtd. WRIT
5/202506.03.2025 | o000 505, N+ RRO NO.  |,525_02- |BRANCH-
12
24
Order
RPFAM- COURT |Dtd.
7/2025(06.03.2025 351/2024 R K DEHURY NO. 312025-04-
07
Order
WP (C) - COURT |Dtd. WRIT
8/2025/06.03.2025 |, o070 00,5, R K. MISHRA NO. 312025-02- |BRANCH-
24
Order
RPFAM- COURT |Dtd.
9/202506.03.2025 | 0%, ., |J DEHURY NO. 3 12025-03-
04
Order
WP (C) - COURT |Dtd. WRIT
0/2025/06.03.2025 || o5 o0,, M. BEHERA NO. 312025-03- |BRANCH-
04
cin COURT gijer
1/202506.03.2025 7000 0o, |P K BARIK NO. 2 S o os_
OLD
15
Order
COURT
WP (C) - Dtd. WRIT
2/2025(06.03.2025 13562/2022 J. DEHURY NO. 2 2025-03— |BRANCH-
OLD
04
3/2025(06.03.2025 [WP(C) - A. K. SWAIN (COURT |Order WRIT




13562/2022 NO. 2 |Dtd. BRANCH-
OLD 2025-03-
04
Order
CRLA- COURT |Dtd.
4/2025106.03.2025 803/2024 H K PATRA NO. 3 12025-05-
16
courr [0Fder
5/2025 06.03.2025 |CRLA" M/S ASHOK KUMAR BEHERA, SETHY, A. No. o btd.
i 1068/2024 |TRIPATHY,KALI PRASAD MOHANTY orp  |2025-05-
16
Order
COURT
RPFAM- Dtd. FIRST
6/2025|06.03.2025 389/2023 |P- SAMAL NO. 2 | e 03— |APPEAL
OLD
05
COURT
7/202506.03.2025 |CRLAT P K MOHANTY NO. 2
1281/2024
OLD
CRLA- COURT gijer
8/2025(06.03.2025 |50 o |S. BARIK NO. 2 |0l e
OLD
25
Order
CRLA- COURT |Dtd. CRIMIN?
9/2025106.03.2025 158/2024 S. K. LENKA NO. 5 12025-04- |APPEAL
09
Order
CRLA- COURT |Dtd. CRIMIN?
0/2025106.03.2025 662/2024 D. P. DASH NO. 3 12025-05- |APPEAL
15
Order
WP (C) - COURT |Dtd. WRIT
1/202506.03.2025 4633/2025 A. DAS NO. 3 /2025-03- |BRANCH-
03
ABLAPL- COURT giier
8/2025|06.03.2025 1800/2025 |JAYAKRISHNA MOHAPATRA NO. 2025_04- |[BAIL-2
17
23
ABLAPL- COURT giier
0/2025(06.03.2025 2054/2025 [BALARAM SINGH NO. 2025-03- [BAIL-2
17
04
ABLAPL- COURT giger
1/202506.03.2025 982/2025 |[BALARAM SINGH NO. 2025-03-
17
03
ABLAPL- COURT gijer
2/2025(06.03.2025 2063/2025 KARMA DAS NO. 2025-03— BAIL-1
17
04
ABLAPL- COURT giger
4/2025(06.03.2025 700700 o M C MOHANTY e
17
04
8/2025(06.03.2025 |ABLAPL-  MD MOKIM (COURT |Order BAIL-2




1674/2025 NO. Dtd.
17 2025-03-
04
ABLAPL- COURT giier
9/2025(06.03.2025 2056/2025 [BLJAYA KUMAR BEHERA 1 NO. 2025-03—
17
04
ABLAPL- COURT giger
0/2025|06.03.2025 2076/2025 |RSHOK KUMAR ROUT NO. 2025-03-
17
04
ABLAPL- COURT giier
2/2025|06.03.2025 13425/2024 |B R SENAPATI NO. 2 | 0ot 04-
OLD
16
N COURT giger
3/2025/06.03.2025 |00 )0, N SAHOO NO.  15025-02-
17
05
ABLAPL- COURT giier
4/202506.03.2025 (50 5055 (L D SAHU NO.  |,005-03-
17
24
ABLAPL- COURT gijer
5/2025|06.03.2025 2081/2025 M R ROUTRAY NO. 2025-03—
17
18
Order
6/202506.03.2025 |[RBLAPL~ 1y opy §8URT prd.
SV 2059/2025 ) 2025-03-
17
04
ABLAPL- COURT giier
7/2025(06.03.2025 1009/2025 SAROJ KUMAR ROUTRAY NO. 2025-03-
17
04
ABLAPL- COURT giger
9/202506.03.2025 |, 1" o5 |BK MISHRA NO.  |,0o5_03-
17
04
ABLAPL- COURT gijer
0/2025|06.03.2025 1995 /2025 |NK ROUT NO. 2025-03-
17
04
ABLAPL- COURT giger
1/202506.03.2025 2084/2025 |5 SAMAL NO. 2025_03 |[BAIL-1
17
04
ABLAPL- COURT gijer
2/2025|06.03.2025 2086/2025 PP DASH NO. 2025-03—
17
04
ABLAPL- COURT giger
3/2025]06.03.2025 o0 055 |[SARROJ KUMAR ROUTRAY 1112 2025-03—

04




COURT

Order

ABLAPL- Dtd.
4/2025(06.03.2025 208972025 P BEHERA NO. 2025-03- |BAIL-2
17
04
ABLAPL- COURT gijer
5/2025|06.03.2025 2091/2025 |FX MOHANTY NO. |0 os_ga-
17
03
ABLAPL- COURT giier
6/2025(06.03.2025 1541/2025 SOMNATH BARDHAN NO. 2025-03- |BAIL-2
17
04
ABLAPL- COURT gijer
7/2025/06.03.2025 1724/2025 JYOTIRANJAN SAHOO NO. 2025-03- BAIL-2
17
04
ABLAPL- COURT gijer
8/2025106.03.2025 2010/2025 AK SAHOO NO. 2025-03—
17
04
ABLAPL- COURT giger
9/2025/06.03.2025 177272025 JYOTIRANJAN SAHOO NO. 2025-03-
17
04
ABLAPL- COURT gijer
0/2025106.03.2025 2011/2025 MK SWAIN NO. 2025-03—
17
04
ABLAPL- COURT giger
1/20251(06.03.2025 1821/2025 JYOTIRANJAN SAHOO NO. 2025-03—
17
04
ABLAPL- COURT gijer
2/2025(06.03.2025 2013/2025 JP KAR NO. 2025-03- BAIL-2
17
04
ABLAPL- COURT giger
3/2025/06.03.2025 1853/2025 P K MOHANTY NO. 2025-04-
17
10
ABLAPL- COURT gijer
4/2025106.03.2025 2057/2025 AK RANA NO. 2025-03—
17
04
ABLAPL- COURT gijer
5/2025(06.03.2025 2041/2025 [P K MOHANTY NO. B BAIL-2
17
04
ABLAPL- COURT giger
6/2025106.03.2025 2065/2025 RK BARIK NO. 2025-03— BAIL-2
17
04
COURT |Order
7/2025(06.03.2025 ??2?5;625 R DAS NO. |Dtd. BAIL-2
17 2025-03-




04

ABLAPL- COURT giger
8/202506.03.2025 |5 =00 B P SAHOO NO.  |oos os. |BAIL-1
17
24
ABLAPL- COURT giier
9/2025|06.03.2025 2069/2025 | NAYAK NO. |0 os_ 03—
17
04
ABLAPL- COURT giier
0/202506.03.2025 |7~ R K MANGARAJ T
17
04
ABLAPL- COURT giger
1/202506.03.2025 ;" |LD SAHOO NO. L oon 03-
17
04
. COURT gijer MISC.
2/202506.03.2025 |27 o, M MISHRA NO. | Jo5e_os. |APPEAL
17 SEC.
04
ABLAPL- COURT giger
3/202506.03.2025 ;' MK SWAIN NO. o5 03 |[BAIL-1
17
04
. COURT giger MISC.
4/202506.03.2025 |27, . M MISHRA NO. |yp5s_g3. |[APPEAL
17 SEC.
04
ABLAPL- COURT giger
5/202506.03.2025 700 |RK BARIK NO. o5 03m
17
04
ABLAPL- COURT giier
6/202506.03.2025 |5 " 00 [RK BARIK L
17
04
. COURT giger MISC.
7/2025/06.03.2025 PRABASH CHANDRA PATTANATK NO. . APPEAL
269/2024 2025-03-
17 SEC.
04
. COURT giier MISC.
8/202506.03.2025 |37 ., [A K BARIK NO. | o5s o5 |APPEAL
17 SEC.
04
CRLMC- COURT giger
9/2025106.03.2025 |1, 50,, [S K BARIK NO. |05 03—
17
04
BLAPT,~ COURT giier
0/202506.03.2025 |’ 0, |7 KAMILA T
15
05
ABLAPL- COURT |Order
1/202506.03.2025 (/o "0 |D. HAZRA v loea BATIL-2




17 |2025-03-
04
MACA COURT gijer MISC.
2/202506.03.2025 | oo, M K PATI NO. | 551 g5 |APPEAL
17 SEC.
04
. COURT gijer MISC.
4/2025/06.03.2025 |0 . R K BARIK NO.  |y55i o4 |APPEAL
23 SEC.
16
Order
COURT
WP (C) - Dtd. WRIT
6/202506.03.2025 |37,/ ° . . K K NATH NO. | gor 03 |BRANCEH-
23
05
ABLAPL- COURT giger
7/2025(06.03.2025 [T 2000 o [AMLAN SHAKTI PAUL T
17
07
Order
COURT
WP (C) - Dtd. WRIT
8/202506.03.2025 |5\ 5200 o D SAMAL NO. ool isl IBRANCH-
25
24
ABLAPL- COURT giger
9/2025(06.03.2025 {0005 o [AMLAN SHAKTI PAUL NO. | o515 [BAIL-1
17
04
ABLAPL- COURT giier
0/202506.03.2025 |5~ . |SARAT DASH NO.  |j55i 5. [BAIL-2
17
04
BLAPL- COURT giger
1/2025/06.03.2025 |7 /7377 . |[BRAJA KISHOR PANDA NO. ool sl
17
05
WP (C) - COURT giier
2/202506.03.2025 |30 o0 o D SAMAL R
25
24
ABLAPL- COURT giier
3/202506.03.2025 |0/~ . |DEBASISH SAMAL NO. | o5i 5. [BAIL-2
25
04
ABLAPL- COURT giier
1/202506.03.2025 500" o R B MISHRA NO. | 551 g [BAIL-1
17
11
WP (C) - COURT giger
5/202506.03.2025 |co0c oo . |RAMA KRISHNA BISOI NO.  [gge5_1a-
25
31
ABLAPL- COURT giger
6/202506.03.2025 500" ' o AMLAN SHAKTI PAUL NO. | 55i g5 [BAIL-1
25
04
7/2025(06.03.2025 |ABLAPL-  |A. K. BEHERA |COURT |Order BAIL-1




8562/2024 NO. Dtd.
25 2025-03-
04
Order
COURT
WP (C) - Dtd. WRIT
8/2025(06.03.2025 578572025 L D PANDA NO. 2025-03- |RRANCH-
25
05
ABLAPL- COURT giger
9/2025/06.03.2025 11548/2024 RASHMI PRAVA DAS NO. 2025-03-
25
04
Order
COURT
WP (C) - Dtd. WRIT
0/2025(06.03.2025 635272025 D K MOHANTY NO. 2025-03- |RRANCH-
25
05
Order
COURT
WP (C) - Dtd. WRIT
1/2025/06.03.2025 502672025 |F K JENA NO. 2025-03- |RRANCH-
25
05
ABLAPL- COURT gijer
2/2025(06.03.2025 2088/2025 BISWARANJAN DALAI NO. 2025-03-
25
04
Order
COURT
WP (C) - Dtd. WRIT
3/2025(06.03.2025 23710/2021 J DEHURY gg- 2025-03- |RRANCH-
04
N COURT giier
4/2025(06.03.2025 1476/2025 SANJIB KUMAR BHANJADEO NO. 2025-03-
25
04
BLAPL- COURT giier
5/2025(06.03.2025 1488/2025 BINDU SAGAR SWAIN NO. 2025-03-
25
04
Order
COURT
WP (C) - Dtd. WRIT
6/2025(06.03.2025 5783/2025 L. D PANDA NO. 2025-03- |BRANCH-
25
05
. COURT giier
7/2025(06.03.2025 28564/2024 C R KAR NO. 2024-11—
25
22
ABLAPL- COURT giger
8/2025(06.03.2025 2060/2025 JADUNATH PRADHAN NO. B BAIL-1
17
04
Order
COURT
WP (C) - Dtd. WRIT
9/20251(06.03.2025 623072025 P L MISHRA NO. 2025-03- |BRANCH-
17
05
— COURT giger
0/2025(06.03.2025 1484/2025 SRINIBASH MOHANTY ?2- 2025-03-

04




COURT

Order

WP (C) - Dtd. WRIT
1/202506.03.2025 5346/2025 |F DAS NO. 5025-03— | BRANCH-
17
05
COURT Order
2/2025/06.03.2025 |NE(C)- SRIKANTA KUMAR NATH vo. |Ptd: WRIT
i 5353/2025 17 2025-03- |BRANCH-
04
Order
COURT
WP (C) - Dtd. WRIT
4/2025/06.03.2025 258772025 KISHTISH NO. 2025-01- |BRANCH-
25
29
WP (C) - COURT gijer WRIT
6/20251(06.03.2025 6147/2025 GYANESWAR SATPATHY gg- 2025-03- |BRANCH-
05
WPC (OAC) — COURT gijer
8/2025106.03.2025 174/2019 P K BEHERA NO. 2025-02— OA Brar
25
21
CONTC- COURT giger
0/2025|06.03.2025 8130/2024 |[B-K. SWAIN NO. 2025-03-
25
04
CONTC- COURT 8ijer
2/2025|06.03.2025 7208/2024 A B SRHOO NO. 2025-03-
25
04
CONTC- COURT giger
4/2025|06.03.2025 7370/2024 A B SRHOO NO. 2025-03-
25
04
CONTC- COURT gijer
6/2025|06.03.2025 70392024 M K PATI NO. 5025-03—
25
04
Order
COURT
WP (C) - Dtd. WRIT
7/202506.03.2025 10955/201 9 [K- PARIDA gg. 2025-03— | BRANCH-
03
— COURT giier
8/2025|06.03.2025 6947/2024 |T SWAIN NO. 2025-03—
25
05
— COURT gijer
9/2025/06.03.2025 |o u57,0,, K PARIDA NO. | o5 g3 |CONTEME
25
05
— COURT giger
0/2025|06.03.2025 1148,2024 |5 R BARIK NO. 2025_03— |CONTEM
25
05
CONTC- COURT |Order
1/2025|06.03.2025 1922/2024 |5 SAHOO NO. Dtd. CONTEME
25 2025-03-




05

— COURT giier
2/2025(06.03.2025 492672024 S SAHOO NO. 2025-03-
25
05
I COURT giier
3/20251(06.03.2025 5939/2024 J.K.KHANDAYATRAY, S.BEHERA,N.K.SETHI NO. 2025-03-
25
04
— COURT gijer
4/2025(06.03.2025 493972024 S SAHOO NO. 2025-03-
25
05
— COURT giger
5/202506.03.2025 | /257, 5, |R RAJGURU NO.  |,005-03-
25
05
— COURT gijer
6/2025/06.03.2025 |2 27 0., |S DAS NO.  15025-03-
25
05
— COURT gijer
7/202506.03.2025 | o005, |KISHTISH NO.  |,005-03-
25
05
- COURT giger MISC.
8/2025|06.03.2025 7372022 M BASU NO. 2025-0p- |RPPEAL
25 SEC.
28
FAO- COURT giger MISC.
9/202506.03.2025 508/2023 |MONOMOY BASU NO. 2025_0p— (APPEAL
25 SEC.
28
WPC (OAC) — COURT giier
0/20251(06.03.2025 4672/2016 U CHHOTRAY NO. 2025-02- OA Brar
25
28
COURT Order
1/2025(06.03.2025 |"EC(OAC)— 1y cppoTRAY No. Ptd: OA Brar
e 4671/2016 : 2025-02-
25
28
— COURT giier
5/2025/06.03.2025 |\, |BIBEKANANDA MAHAPATRA NO. 154905 03-
25
05
- COURT giger
6/2025|06.03.2025 1567,2025 |B S PAIKRAY NO. B
25
05
N COURT giier
7/2025106.03.2025 1323/2025 PARTHA SARATHI DAS NO. 3 2025-02-
OLD
24
BLAPL- COURT |Order
8/2025|06.03.2025 194/2025 |S+SAHOO Mo, 3 lpta. BAIL-1




OLD |2025-03-
05
Order WRIT
COURT
WP (C) — Dtd. BRANCH
1/202506.03.2025 12460/2024 |F-K-DASH ggb 3 15025-03- (DIVISI
03 BENCH-
S COURT gijer
3/202506.03.2025 28866/2024 K+ K- NATH NO. 3 | 0ot ooe
OLD
14
BLAPL- COURT gijer
4/2025|06.03.2025 0485/2024 K SAHOO NO. 3| o5c_ 3. [BAIL-1
OLD
05
N COURT giier
5/2025|06.03.2025 11074 /2024 R BARIK NO. 3 |  oc_05e
OLD
05
BLAPL- COURT gijer
6/2025/06.03.2025 [0, [HK DASH NO. 3 1,555 03
OLD
05
N COURT giier
7/202506.03.2025 1611/2025 |HK DASH NO. 3 ) oc_o3e
OLD
05
- COURT giier
8/2025|06.03.2025 925/2025 |55 BISWAL NO. 3| 05c_ 3. [BAIL-2
OLD
04
N COURT giger
9/202506.03.2025 15702025 |MK SWAIN NO. 3|  oc g5. [BAIL-1
OLD
05
COURT
WP (C) - WRIT
0/2025(06.03.2025 8843/2022 |k K SUTAR NO. 3 BRANCH-
OLD
Order WRIT
COURT
WP (C) - Dtd. BRANCH
1/202506.03.2025 12419/2024 R R DAS ggb 3 15025-03- (DIVIS]
05 BENCH-
Order
COURT
MATA- Dtd. FIRST
2/2025(06.03.2025 164/2023 |R K SRHU NO. 3 1,005_03- |aAPPEAL
OLD
05
Judgement
3/2025(06.03.2025 W)~ B.R.SENAPATI ESURg prd. WRIT
T 6765/2018 [ " - 2025-03- |BRANCH-
OLD
04
Order
COURT
MATA- Dtd. FIRST
4/2025(06.03.2025 164/2023 |F R NAYAK NO. 3 1,0o5_03- |aApPPEAL
OLD
05
WP (C) - COURT |Judgement WRIT
5/2025|06.03.2025 9688/201¢ |D-BISWAL NO. 3 |Dtd. BRANCH-




OLD 2025-03-
04
Judgement
COURT
WP (C) - Dtd. WRIT
6/202506.03.2025 |, o)) 5. DAS NO. 3,050 03 |IRANCH
OLD
04
Order WRIT
COURT
WP (C) - Dtd. BRANCH
7/2025106.03.2025  |1g945/5021 [F DAS NO: 3 12025-03- |(pIVIS]
05 BENCH-1
Order
9/2025/06.03.2025 |“ATA” M/s vo. 3 DEd. FIRST
e 309/2023 |B.N.MOHANTY,S.J.BISWAL,A.MOHANTY, R.RAY oLp  |2025-03- |APPEAL
05
Order
COURT
WP (C) - Dtd. WRIT
0/202506.03.2025 |500 )50, B BEHERA NO. 3 |)058 03— |BRANCH.
OLD
04
Judgement
COURT
RSA- Dtd. SECOND
1/2025(06.03.2025 |00, |[R.K.BARIK NO. 3|, 00" o |apEmAL
OLD
04
Order
COURT
WP (C) - Dtd. WRIT
3/202506.03.2025 |}, 520750, R DAS NO. 3|, 0r o |nmANCH-
OLD
04
WP (C) - COURT giier WRIT
4/202506.03.2025 |7 o° o . |GYANENDRA CHANDRA SWAIN NO. 3 |00l 03— |BRANCH-
OLD
05
CRLMC- COURT giggement
5/2025(06.03.2025 |70y, [C.RANA NO. 3|00 o
OLD
04
Order
WP (C) - COURT |Dtd. WRIT
8/202506.03.2025  |5404/0012 | MOHANTY NO. 2 [2025-04- |BRANCH-
21
Order
COURT
WP (C) - Dtd. WRIT
9/2025106.03.2025 |- 05,5 (D K PRADHAN NO. |55 05— |BRANCH-
21
01
Order
COURT
WP (C) - Dtd. WRIT
0/202506.03.2025 |25 |G SUNDAR NO.  [5pos_05- |BRANCH.
21
01
Order WRIT
COURT
WP (C) - Dtd. BRANCH
1/2025106.03.2025 | 51, /50,5 BHOJARAJ SETH gg. 2025-03 | (DIVISI
05 BENCH-1
Order
2/202506.03.2025 |"E{&)” TAPAN KUMAR MANDAL vo. | ptd. WRIT
T 1764/2025 51 2025-03- |BRANCH-
05
3/2025(06.03.2025 [WP(C) - ITAPAN KUMAR MANDAL (COURT |Order WRIT




1589/2025 NO. Dtd. BRANCH-
21 2025-03-
05
WP (C) - COURT gijer
4/2025(06.03.2025 1585/2025 TAPAN KUMAR MANDAL NO. 2025-03—
21
05
Order
5/2025(06.03.2025 |WE ()~ TAPAN KUMAR MANDAL IigURT ptd. WRIT
T 1554/2025 21' 2025-03- |BRANCH-
05
WP (C) - COURT gijer
6/2025106.03.2025 | 5557 50,5 |J P KAR NO. |0 o5 03—
21
05
Order WRIT
COURT
WP (C) - Dtd. BRANCH
7/2025(06.03.2025 1552/2025 TAPAN KUMAR MANDAL gi. 2025-03- | (DIVISI
05 BENCH-
Order
8/2025(06.03.2025 We (C) - TAPAN KUMAR MANDAL ESURT Dtd. WRIT
: : 1533/2025 21' 2025-03- |BRANCH-
05
WP (C) - COURT gijer WRIT
9/2025(06.03.2025 1415/2025 TAPAN KUMAR MANDAL gi. 2025-03— |BRANCH-
05
Order
0/2025(06.03.2025 |G~ TAPAN KUMAR MANDAL ESURT Dtd. WRIT
: : 1401/2025 21' 2025-03- |BRANCH-
05
Order WRIT
COURT
WP (C) - Dtd. BRANCH
1/2025(06.03.2025 1324/2025 TAPAN KUMAR MANDAL S?. 2025-03- | (DIVISI
05 BENCH-
WP (C) - COURT giger
2/2025(06.03.2025 973/2025 TAPAN KUMAR MANDAL NO. 2025-03—
21
05
BLAPL- COURT gijer
3/2025106.03.2025 [ o5 50,5 [RK BARIK NO. IS o5 03—
21
05
Order
5/2025 106.03.2025 WP (C) - MR.BIBEKANANDA NAYAK,M/S.SADAYA LAXMI COURT |Dtd. WRIT
T 15593/2024 |PATNAIK, DEBAJANI DAS NO. 6 |2025-01- |BRANCH-
10
Order
BLAPL- COURT |Dtd.
6/2025|06.03.2025 898/2025 |PK MOHANTY NO. € |2025-03-
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH
7/2025(06.03.2025 959/2025 TAPAN KUMAR MANDAL NO. 6 |2025-03- |(DIVISI
05 BENCH-




Order

BLAPL- COURT |Dtd.
8/2025106.03.2025 1557/2025 LK NAYAK NO. 6 |2025-03-
05
Order
WP (C) - COURT |Dtd. WRIT
9/2025(06.03.2025 9482025 TAPAN KUMAR MANDAL NO. 6 12025-03— |BRANCH-
05
Order
BLAPL- COURT |Dtd.
0/2025/06.03.2025  |['“0g /oo, |C SAMAL No. 6 |2025_03- [BAIL-2
05
Order
BLAPL- COURT |Dtd.
1/2025106.03.2025 1558/2025 KK NATH NO. 6 12025-03-
05
Order
WP (C) - COURT |Dtd.
2/2025(06.03.2025 813/2025 TAPAN KUMAR MANDAL NO. 6 12025-03-
05
Order
BLAPL- COURT |Dtd.
3/2025106.03.2025 613/2025 DP DASH NO. 6 |2025-03-
05
Order
WP (C) - COURT |Dtd. WRIT
4/2025(06.03.2025 683/2025 TAPAN KUMAR MANDAL NO. 6 12025-03— |BRANCH-
05
Order
BLAPL- COURT |Dtd.
6/2025106.03.2025 1552/2025 DP DASH NO. 6 |2025-03-
05
Order
COURT |Dtd.
7/2025(06.03.2025 CRP-5/2025|A K JATI NO. 6 |2025-03-
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH
8/2025|06.03.2025 4791,2025 |F C DAS NO. 1 |2025-04- |(DIVISI
03 BENCH-
Order
WP (C) - COURT |Dtd. WRIT
0/20251(06.03.2025 4795/2025 P C DAS NO. 1 /12025-04- |BRANCH-
03
Order
COURT
GUAP- Dtd. FIRST
1/20251(06.03.2025 8/2024 A K SETHI NO. 2025-04~ |APPEAL
20
10
. COURT giger
2/2025/06.03.2025 o0 M NAYAK NO.  |Jioe_g3. M.J.C
20
05
Order
RPFAM- COURT FIRST
3/2025(06.03.2025 211/2019 M/S.AJAYA KU.PRADHAN NO. 7 Dtd. APPEAL

2025-04-




117

Order
ARBP- COURT |Dtd.
4/2025(06.03.2025 91/2024 KANTHAMANI SAHOO No. 7|2025-03-
05
Order
WP (C) - COURT |Dtd.
5/2025(06.03.2025 6645/2025 ATMAJIT MANMITH DAS NO. 7 |2025-03-
06
Order
WP (C) - COURT |Dtd.
7/2025106.03.2025 17484/2024 K C PANDA NO. 7 12025-03
05
Order
WP (C) - COURT |Dtd.
9/2025(06.03.2025 6645/2025 ATMAJIT MANMITH DAS No. 7 |2025-03-
06
Order
WP (C) - COURT |Dtd.
0/20251(06.03.2025 25326/2024 U P BAG NO. 7 12025-03-
05
Order
RSA- COURT |Dtd. SECOND
1/2025(06.03.2025 329/2019 D K MOHANTY No. 7 |2025-02- |APPEAL
21
Order
RPFAM- COURT |Dtd. FIRST
2/2025106.03.2025 211/2019 A K MOHANTY NO. 7 12025-04- |APPEAL
17
Order
WP (C) - COURT |Dtd. WRIT
5/2025106.03.2025 3633/2025 RANJIT MOHANTY NO. 7 12025-03— |BRANCH-
05
Order
WP (C) - COURT |Dtd. WRIT
6/2025(06.03.2025 3665/2025 MOTILAL MISHRA No. 7ll2025-03- |lBRENCH-
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH
7/2025106.03.2025 5057/2025 PN NAYAK NO. 1 1(9999-12- |(DIVISI]
31 BENCH-
Order
WP (C) - COURT |Dtd. WRIT
9/2025106.03.2025 6304/2025 M R ROUTRAY NO. 1 12025-03— |BRANCH-
05
Order
WP (C) - COURT |Dtd. WRIT
0/2025106.03.2025 |75, 5)50,5 [M R SAHOO NO. 1|2025-03- |BRANCH-
05
Order
WP (C) - COURT |Dtd. WRIT
1/2025106.03.2025 5950 /5055 (M R SAHOO NO. 1 |2025-03- |BRANCH-
05
WP (C) - COURT |Order WRIT
2/2025106.03.2025 6208/2025 M R SAHOO NO. 1 Dtd. BRANCH




2025-03- (DIVIS]
04 BENCH-~
Order
WP (C) - COURT |Dtd. WRIT
3/2025106.03.2025 6371/2025 B SAMAL NO. 1 12025-03- |BRANCH-
05
Order
ABLAPL- COURT |Dtd.
4/2025106.03.2025 2112/2025 GYANA RANJAN DHAL NO. 1 |2025-03-
05
Order
WP (C) - COURT |Dtd. WRIT
5/2025106.03.2025 5534/2025 M D BISWAL NO. 1 12025-03- |IBRANCH-
05
Order
WP (C) - COURT |Dtd.
6/2025106.03.2025 5127/2025 S K BISWAL NO. 1 |2025-03-
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH
7/2025106.03.2025 5703/2025 N K ROUT NO. 1 /2025-03- |(DIVISI
04 BENCH-1
Order
CRLA- COURT |Dtd.
8/2025106.03.2025 222/2025 SUBRATA PANDA NO. 5 /9999-12-
31
Order
WP (C) - COURT |Dtd.
9/2025106.03.2025 18247/2024 LAXMIDHAR DASH NO. 5 |2025-02-
28
Order WRIT
WP (C) - COURT |Dtd. BRANCH
0/2025106.03.2025 30600/2024 A K BEHERA NO. 3 /2025-04- |(DIVISI
17 BENCH--
Order
CRLA- COURT |Dtd.
1/20251(06.03.2025 1281/2024 P K MOHANTY NO. 312025-03-
04
cata COURT gijer
2/2025106.03.2025 1130/2024 AKSHAYA KU BEHERA NO. 2 2025-05-
OLD
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH
3/2025106.03.2025  |555,)50,5 | P DASH NO. 6 [2025-03- |(DIVIS!
17 BENCH-~
Order
WP (C) - COURT |Dtd.
4/2025106.03.2025 6038/2025 H K MOHANTA NO. 6 12025-03-
10
Order
WP (C) - COURT |Dtd. WRIT
5/2025106.03.2025 6310/2025 GYANA RANJAN PATRA NO. 6 12025-03- |IBRANCH-
05
6/2025(06.03.2025 [WP(C) - (GANESH CHANDRA JENA (COURT |Order WRIT




5472/2025 NO. 6 |Dtd. BRANCH-
2025-03-
20
CRLMC- COURT gijer
7/2025(06.03.2025 3471/2024 M R BARIK NO. 2\ e oa-
OLD
16
CRLMC- COURT giger
8/2025(06.03.2025 1468,2024 |C R KBR NO. 2025-03—
15
25
— COURT giier
9/2025(06.03.2025 333/2025 |RANJAN DAS NO. 2025-04—
15
11
— COURT giger
0/2025(06.03.2025 860/2025 |GYANA RANJAN PATRA NO. 2025-03—
15
04
— COURT giger
1/202506.03.2025 |00, |A K DAS NO.  |,0o5-04-
15
22
Order
COURT
WP (C) - Dtd. WRIT
2/2025)06.03.2025 o 00,5 |P C DAS NO.  1,025-03- |BRANCH-
15
04
Order
3/2025(06.03.2025 |"ElC)- PRAHALLAD CH DAS ESURT ped. MRIT
U 3988/2025 15 2025-03- |BRANCH-
04
- COURT giier
8/2025(06.03.2025 1568/2025 |JADUNATH PRADHAN NO. 2025-03—
15
05
S COURT giger
0/2025(06.03.2025 125372025 [P+ K- BRRIK NO. 2025-03—
20
18
BLAPL- COURT gijer
1/2025(06.03.2025 10057,/2024 B+ K- BARIK NO. 2025-03—
20
05
Order
COURT
WP (C) - Dtd. WRIT
2/2025(06.03.2025 6037/2025 |G- JAYSINGH NO. 2025-03- |BRANCH-
20
05
— COURT giier
3/2025(06.03.2025 1257/2025 AMLAN SHAKTI PAUL NO. 2025-03—
20
05
Order
COURT
WP (C) - Dtd. WRIT
5/2025(06.03.2025 6337/2025 |L+ SWAIN 28- 2025-03- |BRANCH-

05




COURT

Order

MATA- Dtd.
6/2025/06.03.2025 [ oo S. SAHOO NO.  15025-06-
23
25
R COURT gijer
8/2025(06.03.2025 463/2024 S. DASH NO. 9999-12-
12
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
9/2025(06.03.2025 564772025 M. R. SAHOO Tg- 2025-03- | (DIVIS]
03 BENCH-
S COURT gijer
1/2025|06.03.2025 97920/2024 F- BEHERA NO. 2025-02—-
12
14
Order WRIT
COURT
WP (C) - Dtd. BRANCH
2/2025(06.03.2025 30102/2024 K. SAHOO Tg- 2025-03- |(DIVIS
05 BENCH-1
— COURT giier
3/2025(06.03.2025 2 /2025 A. K. NAYAK NO. 2025-03- M-J.C
12
05
Order
COURT
WP (C) - Dtd. WRIT
4/2025(06.03.2025 3665/2025 B. K. PARDHI NO. 2025-03- |RRANCH-
12
05
N COURT giger
6/2025(06.03.2025 158472025 BB MALLICK NO. 2025-03—
12
05
- COURT giier
7/2025(06.03.2025 1503/2025 BB MALLICK NO. 2025-03- BAIL-2
12
05
N COURT giger
8/2025/06.03.2025 | o0o 55 |SK SRHU NO.  1,005-03-
12
05
— COURT giier
9/2025(06.03.2025 1585/2025 LK NAYAK NO. 2025-03—
12
05
— COURT gijer
0/2025106.03.2025 |00, 5,5 [M MOHANTY NO. |55 g3~ |BAIL-1
12
05
N COURT giger
1/2025(06.03.2025 1500/2025 TK JENA NO. 2025-03-
12
05
BLADI COURT |Order
2/2025(06.03.2025 1501/2025 SK SUNDARA NO. Dtd. BAIL-1
12 2025-03-




05

N COURT giier
3/2025(06.03.2025 | © o [P PARIDA c.o. NO. | oon 03e
12
05
BLAPT,~ COURT gijer
4/202506.03.2025 |0 00, |G SAHOO c.o. NO.  |oos_03e
12
05
ABLAPL- COURT giier
7/2025(06.03.2025 |J do o0 [PK BARIK c.o. NO. | pge_g3. [BATL-2
17
04
Order WRIT
WP (C) - COURT |Dtd. BRANCH
8/202506.03.2025 | oo )0 . [B. R. SETH c.o. ¥o. 6 |2025-03- |(pTvis:
19 BENCH-2
ABLAPL- COURT gijer
9/202506.03.2025 |, 2" [JR SAHOO c.o. NO. | oge_g3. [BATL-2
17
04
N COURT gijer
0/202506.03.2025 |/ )cyy)p0,, MR ROUTRAY c.o. NO. L oon_03-
17
04
BLAPI,— COURT gijer
1/202506.03.2025 | /oo >0 |DP DASH c.o. NO. |, 05s_g3. [BAIL-1
17
05
N COURT giger
2/202506.03.2025 | cgs 50, M NAYAK c.o. R
17
05
- COURT giier
3/2025|06.03.2025 | /0o o MK MOHANTY c.o. NO. | 05s_ g3 [BAIL-1
17
05
N COURT giger
4/202506.03.2025 | /0000 [PK JENA c.o. NO. | ooi o3-
17
05
— COURT giier
5/202506.03.2025 | )0y 0 [KC PANDA c.o. NO.  |yogs_g3. [BATL-2
17
05
- COURT giger
6/2025(06.03.2025 |’ /g, "o, KK NATH c.o. NO.  ooe_03e
17
05
BLAPT,~ COURT giier
8/202506.03.2025 | ) (e" o0, (B K. DAS c.o. NO. oS 03e
17
05
WP (C) - Order WRIT
0/202506.03.2025 |3 520", [RAJENDRA NARAYAN ROUT GENERAL D BRANCH-




2025-03-
05

Judgement
WP (C) - Dtd. WRIT
4/2025106.03.2025 14680/2013 PRAHALLAD CHANDRA DAS GENERAL 2025-03- |BRANCH-
04
WP (C) - Entire
6/2025106.03.2025 31105/2024 ABHILASH MISHRA GENERAL Document
Order
BLAPL- Dtd.
7/2025106.03.2025 921/2025 PRAMOD RANJAN BEHERA GENERAL 2025-03-
04
Order
BLAPL- Dtd.
0/2025(06.03.2025 1489/2025 PRAMOD RANJAN BEHERA GENERAL 2025-03-
04
Order
BLAPL- Dtd.
1/2025106.03.2025 1565/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-03- BAIL-1
05
Order
WP (C) - Dtd. WRIT
2/2025(06.03.2025 4396/2025 SRITAM KUMAR MOHAPATRA GENERAL 2025-03- |BRANCH-
05
Order
BLAPL- Dtd.
3/2025106.03.2025 921/2025 PRAMOD RANJAN BEHERA GENERAL 2025-03-
04
Order
BLAPL- Dtd.
4/2025106.03.2025 1397/2025 PRAMOD RANJAN BEHERA GENERAL 2025-02—
25
Order
WP (C) — Dtd.
5/2025|06.03.2025 503772025 |SANJIB KUMAR RATH GENERAL 2025-03-
04
Order
WP (C) - Dtd.
6/2025106.03.2025 2033/2025 SANJIB KUMAR RATH GENERAL 2025-03-
03
Order
WP (C) - Dtd. WRIT
7/2025106.03.2025 5085/2025 SANJIB KUMAR RATH GENERAL 2025-03- |BRANCH-
05
Order
ABLAPL- Dtd.
9/2025(06.03.2025 12078/2024 JAGADIP SAHOO GENERAL 2024-11-
05
Order
ABLAPL- Dtd.
0/20251(06.03.2025 12078/2024 JAGADIP SAHOO GENERAL 2024-12-
24
WP (C) - Order
1/20251(06.03.2025 5770/2025 MANAS RANJAN SAHOO GENERAL Dtd.




2025-03-
03

Order
WP (C) - Dtd. WRIT
9/2025(06.03.2025 493272025 ARUPANANDA GOSWAMY GENERAL 2025-03- |BRANCH-
03
Judgement
CRLMC- btd.
5/2025(06.03.2025 3159/2024 SURESH KUMAR MISHRA GENERAL 2025-03-
04
Order
BLAPL- Dtd.
6/2025(06.03.2025 9917 /2024 OM PRAKASH SARAN GENERAL 2025-03— BAIL-1
05
Order
WP (C) - Dtd. WRIT
8/2025(06.03.2025 4691,/2025 ARUPANANDA GOSWAMY GENERAL 2025-03- |BRANCH-
03
Order
ABLAPL- Dtd.
0/2025(06.03.2025 14448 /2024 OM PRAKASH SARAN GENERAL 2025-03-
05
Order
WP (C) - Dtd. WRIT
7/2025(06.03.2025 5356/2021 MANOJ KUMAR RANA GENERAL 2025-01- |BRANCH-
07
Order
WP (C) - Dtd. WRIT
6/2025(06.03.2025 5357/2021 MANOJ KUMAR RANA GENERAL 2025-01- |BRANCH-
07
Order
WP (C) - Dtd. WRIT
2/2025(06.03.2025 5350/2021 MANOJ KUMAR RANA GENERAL 2025-01— |BRANCH-
07
Order
WP (C) - Dtd. WRIT
3/2025(06.03.2025 21887/2013 MANOJ KUMAR RANA GENERAL 2024-04- |BRANCH-
19
Order
WP (C) - Dtd. WRIT
4/2025(06.03.2025 12058/2024 MANOJ KUMAR RANA GENERAL 2024-05- |BRANCH-
16
Order
WP (C) - Dtd. WRIT
5/2025(06.03.2025 4296/2025 MANAS PATI GENERAL 2025-03— |BRANCH-
05
WP (C) - Entire WRIT
6/2025(06.03.2025 6105/2025 APARESH BHOI GENERAL Bricf BRANCH-
Order
WP (C) - Dtd. WRIT
7/2025(06.03.2025 11600/2024 MANAS PATI GENERAL 2025-03— |BRANCH-
05
WP (C) - Order WRIT
9/2025(06.03.2025 11599/2024 MANAS PATI GENERAL Dtd. BRANCH-




2025-03-
05
Order
WP (C) - Dtd. WRIT
3/2025(06.03.2025 11584/2024 MANAS PATI GENERAL 2025-03— |BRANCH-
05
Order
WP (C) - Dtd. WRIT
5/2025(06.03.2025 11571/2024 MANAS PATI GENERAL 2025-03- |BRANCH-
05
Order
ABLAPL- Dtd.
6/2025106.03.2025 14595/2024 ASUTOSH TRIPATHY GENERAL 2025-03-
05
Petition
WP (C) - . WRIT
7/2025106.03.2025 5547/2025 SURYA NARAYAN BEHERA GENERAL With BRANCH-
Annexures
Order
ABLAPL- Dtd.
1/2025106.03.2025 10624/2024 ASUTOSH TRIPATHY GENERAL 2025-03—
05
Order
CRLA- btd.
8/2025106.03.2025 291/2025 ASUTOSH TRIPATHY GENERAL 2025-03—
06
Petition
WP (C) - . WRIT
3/2025106.03.2025 8376/2022 SURYA NARAYAN BEHERA GENERAL With BRANCH-
Annexures
Order
BLAPL- Dtd.
2/2025106.03.2025 730/2025 CLARA D SOUZA GENERAL 2025-03-
04
Order
BLAPL- Dtd.
3/2025106.03.2025 720/2025 CLARA D SOUZA GENERAL 2025-03- BAIL-2
04
Petition
WP (C) - . WRIT
4/2025106.03.2025 9577/2023 SURYA NARAYAN BEHERA GENERAL With BRANCH-
Annexures
Petition WRIT
9/2025106.03.2025 WA-77/2016 |SURYA NARAYAN BEHERA GENERAL With
APPEAL
Annexures
Order WRIT
WP (C) - Dtd. BRANCH
0/20251(06.03.2025 4680/2025 JEET SWARUP SAMAL GENERAL 2025-02- (DIVIS]
24 BENCH--
Order WRIT
WP (C) - Dtd. BRANCH
2/2025106.03.2025 18598/2020 MANOJ KUMAR RANA GENERAL 2021-01- (DIVIS]
11 BENCH)
Order WRIT
WP (C) - Dtd. BRANCH
8/2025106.03.2025 7993/2018 MANOJ KUMAR RANA GENERAL 2021-01- (DIVIS]
11 BENCH)
2/2025/06.03.2025  [WP(C) - IMANOJ KUMAR RANA GENERAL | lorder WRIT




7990/2018 Dtd. BRANCH
2021-01- |(DIVISI
11 BENCH)
WP (C) - Petition
4/2025(06.03.2025 SURYA NARAYAN BEHERA GENERAL With
11821/2010
Annexures
WP (C) - Petition
5/2025(06.03.2025 SURYA NARAYAN BEHERA GENERAL With
19169/2015
Annexures
Order
BLAPL- Dtd.
9/2025(06.03.2025 906/2025 PREETAM MISHRA GENERAL 2025-03— BAIL-2
05
WP (C) - Petition
6/2025(06.03.2025 SURYA NARAYAN BEHERA GENERAL With
4805/2014
Annexures
Order
WP (C) - Dtd.
4/2025(06.03.2025 4609/2025 ARUPANANDA GOSWAMY GENERAL 2025-03—
03
Order
WP (C) - Dtd. WRIT
7/2025(06.03.2025 4349/2025 ARUPANANDA GOSWAMY GENERAL 2025-03— |BRANCH-
03
Order WRIT
WP (C) - Dtd. BRANCH
0/2025(06.03.2025 4551,/2025 ARUPANANDA GOSWAMY GENERAL 2025-03- | (DIVISI
03 BENCH-1
Order
TRPCRL- Dtd.
5/2025(06.03.2025 61/2024 JEET SWARUP SAMAL GENERAL 2025-03—
06
Order
BLAPL- Dtd.
6/2025(06.03.2025 152472025 BASUDEV BARIK GENERAL 2025-03-
04
RVWPET- . CIVIL
7/2025(06.03.2025 399/2019 DUSMANT KUMAR NAIK GENERAL Petition REVISTC
RSA- SECOND
5/2025(06.03.2025 329/2019 D K MOHANTY GENERAL APPEAL
2/2025(06.03.2025 |G~ J C BARAL GENERAL
: : 2886/2017
WRIT
WP (C) - BRANCH
3/2025(06.03.2025 7990/2018 B N SARANGI GENERAL (DIVIS]
BENCH)
WRIT
WP (C) - BRANCH
4/2025(06.03.2025 7993/2018 B N SARANGI GENERAL (DIVIS:
BENCH)
WRIT
WP (C) - BRANCH
6/2025(06.03.2025 97934/2023 G JAYSINGH GENERAL (DIVIS]

BENCH-:




WRIT

WP (C) - BRANCH
0/202506.03.2025 2477272023 |F K DAS GENERAL (DIVIS:
BENCH-Z
WRIT
WP (C) - BRANCH
1/2025(06.03.2025 18598/2020 B N SARANGI GENERAL (DIVIS]
BENCH)
WP (C) - WRIT
7/2025106.03.2025 27597/2023 BIJULI TELAM GENERAL BRANCH-
CONTC-
9/2025(06.03.2025 7116/2024 B.CHANDRA RAO GENERAL
CONTC-
1/202506.03.2025 5004/2024 [P SRHOO GENERAL CONTEME
2/202506.03.2025 |TRE(C)=Iop PRATIK SWAIN GENERAL M.J.C
03 61/2024 . T
CONTC-
3/20251(06.03.2025 479472024 A SAHOO GENERAL
WP (C) - WRIT
4/2025106.03.2025 23035/2017 DR.BALARAM PANDA GENERAL BRANCH-
WP (C) - WRIT
7/2025|06.03.2025 3169/2021 B SAHOO GENERAL BRANCH-
WP (C) - WRIT
9/202506.03.2025 4765/2025 B SAHOO GENERAL BRANCH-
WP (C) - WRIT
0/20251(06.03.2025 129/2024 R MANGARAJ GENERAL BRANCH-
WRIT
WP (C) - BRANCH
3/2025(06.03.2025 18162/2023 S K BEHERA GENERAL (DIVIS]
BENCH-_
WRIT
WP (C) - BRANCH
4/2025(06.03.2025 1169/2023 S K BEHERA GENERAL (DIVIS]
BENCH--
BLAPL-
6/2025(06.03.2025 1383/2025 P K BEHERA GENERAL
CONTC-
8/2025|06.03.2025 624372024 C GENERAL
9/2025(06.03.2025 |F27 J P KAR GENERAL
cYo 280/1989
CRP- CIVIL
2/2025(06.03.2025 38/2023 M NAYAK GENERAL REVISTC
. MISC.
3/20251(06.03.2025 414/2002 J PRADHAN GENERAL APPEAL

SEC.




RVWPET- CIVIL
4/2025(06.03.2025 205/2017 S K PADHI GENERAL REVISIC
FA- FIRST
6/2025(06.03.2025 936/1999 T K MOHANTY GENERAL APPEAL
MACA- MISC.
7/2025(06.03.2025 J PARIDA GENERAL APPEAL
570/2024
SEC.
MACA-
2/2025(06.03.2025 29/2025 I C SAHU GENERAL
MACA- MISC.
3/2025(06.03.2025 I C SAHU GENERAL APPEAL
30/2025
SEC.
WP (C) - WRIT
5/2025(06.03.2025 475272025 S K PARIDA GENERAL BRANCH-
WP (C) - WRIT
7/2025(06.03.2025 4750/2025 S K PARIDA GENERAL BRANCH-
9/2025(06.03.2025 |G~ S K MOHANTY GENERAL
U 2831/2016
WPC (OA) -
3/2025(06.03.2025 365/2018 B SWAIN GENERAL OA Brar
CRLMC-
6/2025(06.03.2025 861/2025 J SAHOO GENERAL
CRLMC-
7/2025(06.03.2025 §59/2025 J SAHOO GENERAL
ABLAPL-
9/2025(06.03.2025 973/2025 B DAS GENERAL BAIL-2
WP (C) - WRIT
1/2025(06.03.2025 9853/2024 A K BEHERA GENERAL BRANCH-
WRIT
WP (C) - BRANCH
2/2025(06.03.2025 12490/2024 P K DASH GENERAL (DIVIS:
BENCH-
SECOND
7/2025(06.03.2025 SA-79/1999 |L. RAY GENERAL APPEAL
MACA— MISC.
2/2025(06.03.2025 I C SAHU GENERAL APPEAL
510/2023
SEC.
CRLREV-
7/2025(06.03.2025 438/2002 H K PATRA GENERAL
WRIT
WP (C) - BRANCH
9/2025(06.03.2025 15439/2013 S K LENKA GENERAL (DIVIS]
BENCH)
WP (C) - WRIT
1/2025|06.03.2025 15983/2021 |5 K LENKA GENERAL BRANCH-
WP (C) - WRIT
2/2025(06.03.2025 6603/2024 D PARIDA GENERAL BRANCH-




CRLMC- CRIMINZ
4/2025(06.03.2025 467/2025 N BISWAL GENERAL MISC
Order
ABLAPL- Dtd.
5/2025106.03.2025 8258/2023 A. SAHOO GENERAL 202311 BAIL-1
02
ABLAPL-
7/2025(06.03.2025 10020/2024 S K BEHERA GENERAL
CONTC-
9/2025(06.03.2025 8076/2024 P K JENA GENERAL
WP (C) -
0/2025(06.03.2025 7873/2004 P K LENKA GENERAL
CRLMC-
2/2025106.03.2025 4226/2024 N SAHOO GENERAL
WP (C) - WRIT
4/2025(06.03.2025 11959/2024 L K MOHANTY GENERAL BRANCH-
WP (C) - WRIT
9/2025(06.03.2025 31803/2023 K MOHANTY GENERAL BRANCH-
BLAPL-
1/2025(06.03.2025 1555/2025 B SINGH GENERAL
ABLAPL-
4/2025(06.03.2025 9561/2024 D MISHRA GENERAL
ABLAPL-
6/2025(06.03.2025 144232024 D MISHRA GENERAL BAIL-2
BLAPL-
8/2025(06.03.2025 1369/2025 S MISHRA GENERAL
CRLA- CRIMINZ
9/2025(06.03.2025 662/2024 D P DASH GENERAL APPEAL
5/2025(06.03.2025 RSA- G SAHOO GENERAL
U 262/2012
1/2025(06.03.2025 SA- A K PANDA GENERAL
: : 335/1982
Order
WP (C) - Dtd. WRIT
3/2025(06.03.2025 6293/2025 MANOJ KUMAR PANI GENERAL 2025-03- |BRANCH-
05
Order
ABLAPL- Dtd.
5/2025(06.03.2025 14290/2024 MANOJ KUMAR PANI GENERAL 2024-12- BAIL-2
23
Order
ABLAPL- Dtd.
5/2025106.03.2025 |, 050 50,5 (P- R. SWAIN GENERAL 2025-03—
04
WP (C) - Order WRIT
7/2025(06.03.2025 6545 /2025 B. N. SHADHANGI GENERAL Did. BRANCH-




2025-03-
06
Order
ABLAPL- Dtd.
9/2025/06.03.2025 | 00 00, |S. R. PANT GENERAL 2025-03-
05
Order
BLAPL- Dtd.
1/2025(06.03.2025 1478/2025 MANOJ KUMAR PANI GENERAL 2025-03— BAIL-1
05
Order
ABLAPL- Dtd.
3/2025(06.03.2025 14558/2024 MANOJ KUMAR PANI GENERAL 2025-03—
05
Order
WP (C) - Dtd. WRIT
5/2025(06.03.2025 5306/2024 SIBA PRASAD SAHOO GENERAL 2024-12— |BRANCH-
03
CRLMC- CRIMINIZ
6/2025(06.03.2025 781/2018 B BEHERA GENERAL MTSC
Order
WP (C) - Dtd. WRIT
7/202506.03.2025 | o . |B BEHERA GENERAL 2025-02— | BRANCH-
17
8/2025(06.03.2025 FA-83/1980 |B MAHAPATRA GENERAL
Order
WP (C) - Dtd.
3/202506.03.2025 | o0, B. K. SWAIN GENERAL 5025-02-
04
Order
WP (C) - Dtd.
4/2025|06.03.2025 26073/2024 B+ K- SWAIN GENERAL 2025-02-
17
ARBP-
8/2025(06.03.2025 39/2022 ULLAS GENERAL
Order
MACA- Dtd.
4/2025/06.03.2025 |, U DAS GENERAL 2025-02-
20
Order
FAO- Dtd.
5/202506.03.2025 | J0 0, [0 DAS GENERAL 2025-02-
20
aca. giger MISC.
6/2025(06.03.2025 482 /2024 U DAS GENERAL 2025-02— [APPEAL
SEC.
24
Order
BLAPL- Dtd.
7/2025(06.03.2025 1578/2025 JADUNATH PRADHAN GENERAL 2025-03-
05
9/2025(06.03.2025 |BLAPL- |S. SAHOO GENERAL | lorder




10062/2024

Dtd.
2025-03-
05

5/2025

06.03.2025

CRLREV-
131/1972

BANSIDAHAR MOHAPATRA

GENERAL

Judgement
Dtd.
9999-12-
31

NIC




